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been received either from Universi-

ties or from State Governments.

(b) to (d). Do not wrise.
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Security Arrangements at Airports

[ Shri Yashpal Singh:
Shri Indrajit Gupta:
Shri Kapur Singh:
171, Shri Vishram Prasad:
Shri P. C, Boroosh:
Shri Mohan Swarup:
Shri Bagri:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the report of the high
powered committee to go into the ge-
curity arrangements at airports has
since been submitted;

(b) if so, it main recommendations;
and

(c) when they are likely to be im-
plemented?

The Minister of State in the Minis-

‘try of Home Affairs (Shri Hathi):

(a) No Sir.

(b), and (c¢). Do not arise,

Lotteries

Shri Surendra Nath
Dwivedy:
172. { Shri P. K. Deo:
Shri Solanki:
Shri Himateingka:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government are .consi-
dering a proposal to stop lotteries
now being conducted in various States
in the country; and

(b) whether any communication
hag been sent to the State Govern-
ments in this matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
No, Sir.

(b) it hag been suggested to the
State Governments which have san-
ctioned ‘lotteries ‘to withdraw the
sanction.





